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P,u;c:iT'.';:~:' Advisory Committee held a sitting on Friday, 

the 1'0th Augusc, 1960. 

2. The C:ommi ttee recommsnd the allcr::ation of time to 

the following items of legisl2tive and other business as shown 

against each item:-

( 1) The Companies (Arnendment) 
Bill, 1959, as reported by 
the .Joint C:omrni ttee. 
i.9 en e i::al D:Lli.Qllil.SiQ.lJ) 

( 2) The Standards of Weights 
and Measures ( Arnendmen t) 
Bill, 19ED. 
(.Qon~2ideration and pasping) 

( 3) The C: en tr al Excises (Con-
version to Metric Uni ts) 
Bill, 19ED. 
( C0Mid.e.r.ation and_p.a~.ill.Illi). 

( 4) The Indian Trade Unions 
(Amendment) Bill, 1960. 
(Consideration and passing). 

( S) Discussion on the rno ti on to 
be moved by the Prime Minister 
regarding international 
situation. 

( 6) Discussion and voting on 
the Supplementary Demands 
for Grants in respect of 
the Budget (General) for 
1960-61. 

Two days 

1 hour 

2 hours. · 

3 hours 
(with discretion to the 
Chair to increase the 
time by one hour, if 
necessary.) 

6 hours 
(With discretion to the 
Chair to increase the 
time by one hour, if 
necessary.) 

3 hours. 

NEW DELHI, M. ANANTHASAYAN.l\M AYYANGAR, 

The 19th August, 1960. SPEAKER. 


